
' 	IN THE CENTRAL ADMINISTRATIUE TRIBUNAL 	HYDERABAD BENCH 

AT HYDERABAD 	I  

_zL2_ii..Q_2ThL2a 

Between :- 	 I  

N.Sridhar 	 I 

Applicant 
And 	 I 

The Union of India rep. bytits 	I  
Secretary, Defence of India, New Delhi. 

The Scientific Advisor to Rakaha Mantri, 
New Delhi. 	 I 

The 0irector, DRDL Hyderabad, Kanchanbagh, 
Hyderabad. 

Sri Rajesuar Rea 	
I 

Sri M.Satyanarayana 	 I 

..... Respondents 

Counsel for the Applicant 	Shri U.H.R.FLSwamy 

Counsel for the Respondents 	Shri N.R.Deuaraj, sfl.CUSQ 

CORAM: 	 -- 	-- 

THE HON'OLE JUSTICE 5HRI 11.G.CHAUDHARI 	UICE—CHAIRIIA 

THE HON'BLE SHEU R.RMNGARAJAN 	 : 	MENBER (A) 

(Order per Hon'&re JG3tic;CShriP1.G.Chaudhari, vc). 

Counsel for the applicant absent. Request Qfor 

behalf 	 I 	 ii 
adjournment on his/made by Shri P.Naveen Rac rejected. The OA 

-1 use dismissed for default on 3 consequative dates.. the counselI 

for the applicant ra1&bsent. The order or dismisasiwas pased 

on 7-3-95. The reason stated in the present application is that 

li 
the counsel for the applicant carried the impression that the 

ii 
....2r. 
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-2- 

court may automatically adjourn the case till S.L.P. state to be 

L IM4ie 1€ 
pending was disposed of.-- calqa-nt4y! if J 2 _qf a f  P rl 	t on 5-3-95 

and 	7-3-95 the counsel was engaged in the High Court. Non i 6 
of these 

grounds ar-e tenable. The appLication is rejected. No ord r as to 

costs. 	 I 	 .1 

I  

I  (rl.c.CHAuDHARI) 
Member (A) 	 I  Vice-Chairman 

Dictated in Open Court. 	 IL 4 

avl/ 	 II  

I 
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M.A.847/9.5. 

To 	 . 

The Secretary, Union of India, 
Jfence of India 6  MeO telhi 

The scientificAdvisor to.Raksha Mäntri, 
New Delhi. 

The Directqr, DRDL, Hyrabad,' }Canclianb&qh6  
Hyderabad. 

One copy to Mr.M.H.R.R.Swamy, Advocate CAT.Hyd. 

One copy to. Mr..NJ.Levraj, SZ.CQSC.CAT.Hydo 

One copy to Library, CAT.Hyd.. 

One sparecopy.  

p'vin. 
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I COURT,0 

TYPED BY 	 CHECKED BY 

COF'ARED BY 	 APPROVED BY 

IN THE CENTRAL AU4INI3TRAflVE TRIBUNAL 

HYDERABAD BENCH ATHYDERABAD 

• THE HON'BLE MR.JUSTICE M.G.C1jAUDHARI 
VICE—CHAIRMAN 

AND 

THE HON'BLE MR.HJj.aWMflR.\ rrksAD:M(A) 

Dated: ?k- 10_1996  

ORDER / JUEGMENT 

0 

t.zVfc..A./C,A. No. 2Cç\ k 
in 

Q.A.No. 	b 

T.A.No. 	 (w.p. 

Admi-  ted and Interim Directtdns 

Isst d. 

Ailced. 

Dispsed of with directions 

Dis4sse d 

aisrissed as withdrawn. 

Disflissed for tfau1t. 

Ordered/Rejected. 
/ 

NJ order as to costs. 
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